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Shr' Bade: My question was, why 
was it issued a!t.er 2~112 months? 
What was the objection in issuing 
the circular earliEr? . 
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Dr. L. M. Sillghvi: I had elicited the 
information as to whether the Gov-
ernment know as to how long usually 
it takes to pro~e3s the applicaticns 
and how many 2.ppiications arc pend-
ing with the Government. The Mi-
nister replied that no application is 
pending with the Government. After 
al!. the,,, authorities are under the 
Government and the Government can-
not disown the responsibility by that. 
He may say, he dues not have the in-
formation now, that he will put It on 
the Table of the House later. Rut he 
cannot deny the informati:JU alto-
gether. 

Shri Morarji De~ai: When the in-
formation is asked for, we will cer-
tHinly get it and give it. But tClday 
it is not with me. It is the Gold 
Board which dea]s with it. The Gov-
ernment does n')t deal with it direct-
ly. In future, there is no question of 
applications pending hecause they 
will be able to do it automatically. 
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[(a) and (b) The proposal to ex-

tend the C.H.S. Scheme to the Central 
Government servants in Bombay and 
to non-Government population in 
some selected areas in Delhi, on an 
experimental basis, ia under conside-
ration.] 
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Dr. D. S. Raja: I could not folloW'. 

l\lr. Speaker: What are the diffi-
culties in arriving at a decision and 
when would it be concluded? 

Dr. D. S. Raju' DeciSion has bee!l 
taken. Last year we wanted to ex-
tend the schem.a to Bombay. But, in 
'View of the national emergency, we 
eould not do 50. 
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Mr. Speaker: Is it contemplated to 

apply this even to retired employees? . 

Dr. D. S. Raja: At the moment not; 
they are not included at the moment. 

Shri ~ Nalk: May I knoW' 
why the scheme is extended to the 
Central Government employees sta-
tioned only in Bombay and not to 
other cities? 

Dr. D. S. Raju: Somewhere we have 
got to start extendin~. 
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Shri P. R. Chakrl",crti: Is 1t a fact 
th3t the West Bengal Government has 
decided to extend it to cover com-
mercial establis!1ments and if so by 
what time? 

Dr. D. S. Raju: We have no infor-
mation. 

S!J.rimati Savitrl Nigam.: May 
'know how many more doctors will 
be required when this scheme will be 
extended and what more money will 
be required for m!llting this scheme 
a succe!'S at Bam.' 

Dr. D. S. Raja: If the seheme is ex-
tended to Bomb'iY, it is estimated that 
Lle.e are about 30,000 Central Gov-
ernment servants. It requires a big 
hospital also which We are negotiat-
ing to purchase, the Messina Hospital 
with 1'50 beds. If.rutt purchase is 
completed, we will have to start about 
8 schemes, probably on the s:tme pat-
tern as we are having in Delhi. 

Shrimati Savitri Nigam: I am ask-
ing how many more doctors. . . . 

Mr. Speaker: She wants the num-
ber and the amount of money. 

Dr. D. S. Raja: Money, I c:mnot 
give the exact figure. Each C.H.S. 
dispensary will require" doctors. 
Ihr"" male and one female doctor. 

Dr. Gaitonde: What is the popula-
tiOn that is gOing to be covered by 
this? 

Dr. D. S. RaJu: About 30,000 Cen-
tral government seryants. 
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Mr. Speaker: Tt depends on the 
Dumber of employees or population 
in the locality? 

Dr. D. S. Raja: It depends on the 
number of employees. They must be 

a':ail ~ble at one place, so that trans-
port difficulties may not arise. 

Shri Dillen Bh:.;ta<}h:lrya: May 
know whether any representation from 
the West Bengal Governm~nt has 
been made to t!:~ Central Government 
with regard to extension of this 
sche:me in Calcutta? 

Dr. D. S. Raja: No, Sir. There is no 
information. 
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Shri Sham La.l saur: May I know 
whether the do=tors that are appoint-
ed under this scheme are given cer-
tain amenities ~nd whether providing 
a Government house is one of the 
amenities given to· them? 

Dr. D. S. Raja: Wherever they are 
available, such facilities are gh·en. 
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